Annexure 2

Name of the corporate debtor: STERLING INTERNATIONAL ENTERPRISES LIMITED | Date of commencement of liquidation :18-11-2021 | List of stakeholders as on: 22-09-2023

List of unsecured financial creditors

Details of claim received

Details of claim admitted

% share in Amount of Amount of any N . N
SI. No. | Name of creditor Date of A t of Nature of [ Amount covered | total amount | contingent |mutual dues, that Amoun_t of claim Amount o_f.clal_m Remarks, if
A A t N . n " . rejected under verification any
receipt claim admitted claim by guarantee of claims claim may be set off’
Principal
Interest The Loan was
Term loan sanctioned to
of Rs.150 SPL where
cr. the CD have
provided the
Charges Corporate
1 |SRELInfrastructure | q/15/5071 | 92,63,33,634 92,63,33,634 13.92 | Annexure 1 92,63,33,634 2,32,91,36,158 Gurantee.as
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